INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 20th APRIL 2026 (MONDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
IN COURT ROOM 3 (PART HEARD)

Srl|Appeal Number Assmt. Ye|Assessee Name Counsel |Remarks

1 |SA 110/CHNY/2025 [A] SRINIVASAN CHARITABLE AND EDUCATIONAL TRUS] G.Baskar
2 |ITA 3318/CHNY/2025 [A] SRINIVASAN CHARITABLE AND EDUCATIONAL TRUS] '

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 20th APRIL 2026 (MONDAY)
BENCH WILL NOT FUNCTION
Srl|Appeal Number Assmt. Ye|Assessee Name Counsel [Remarks

1|ITA 1575/CHNY/2025 |[2017-18 | [A] NATARAJAN G.Baskar
2|ITA 2249/CHNY/2025 |2017-18 | [A] KEWALCHAND MEGHRAJ KOTHARI (SMC) S.Janani Si.No.1-4
3|ITA 2316/CHNY/2025 [2017-18 | [A] C. SENTHILKUMAR S.Vedhavel Adj.to

[A] FC 2861 THE CUDDALORE DISTRICT PRIMARY 03.06.2026
4|ITA 2319/CHNY/2025 |2018-2019AGRICULTURAL COOPERATIVE EMPLOYEES THRIFT

AND CREDIT SOCIETY
5(ITA 3200/CHNY/2025 |2010-11 | [A] BEERAPUTRA GNANATHIRUVIA PANNEERDAS BABU S Eritias
6[ITA 3201/CHNY/2025 |2010-11 | [A] BEERAPUTRA GNANATHIRUVIA PANEERDAS BABUD/ Si.No.5-9
7[ITA 3209/CHNY/2025 |2023-24 | [A] BALU RAJKUMAR T.Vasudevan Adj.to
8|ITA 3300/CHNY/2025 [2018-2019 [A] SRI MAHAA LAKSHMI CONSTRUCTION 04.06.2026

Aghok
9|ITA 3718/CHNY/2025 |2017-18 | [A] R PALANIYAPPAN ,J
Sundaresan
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 21st APRIL 2026 (TUESDAY)
BENCH WILL NOT FUNCTION

Sri{Appeal Number Assmt. Ye|Assessee Name Counsel [Remarks
1|ITA 2243/CHNY/2024 [2017-18 | [A] USHA ABHAYA NV Balaji
2[ITA 532/CHNY/2025  |2021-22 | [A] PALANISAMYGOUNDER MANI G.Baskar
3[ITA 2200/CHNY/2025 |2021-22 | [A] ARUNACHALAM SELVAMBAL G.Baskar | siNo.1-7
4|ITA 2336/CHNY/2025 [2010-11 | [A] SANKAR HUF Adj.to

G.Baskar  |09.06.2026

5|ITA 2337/CHNY/2025 [2011-12 | [A] SANKAR HUF
6|ITA 2365/CHNY/2025 [2012-13 | [A] PALANISAMY BUVANARANI (SMC)
7|ITA 3250/CHNY/2025 |2017-18 | [A] M/S. WL EPIC MEDIA PVT. LTD. Rakesh Jpghi

Hate Tribunab

~ LTIDe
Incoma Tax =i pen= Crannat

AT Pt a Uk

wp_ el s, Y



INCOME TAX APPELLATE TRIBUNAL, CHENNAI
. CAUSE LIST OF "A" BENCH FOR 22nd APRIL 2026 (WEDNESDAY)

BENCH WILL NOT FUNCTION

Srl|Appeal Number Assmt. Ye|Assessee Name Counsel [Remarks
1|ITA 3236/CHNY/2025 |2015-16 | [A] SOOLAYUDHA PANDIYAN VELKANNAN
2|ITA 3237/CHNY/2025 [2016-17 |[A] SOOLAYUDHA PANDIYAN VELKANNAN Si.N0.1-5
3|ITA 3238/CHNY/2025 |2017-18 | [A] SOOLAYUDHA PANDIYAN VELKANNAN Y.Sridhar Adj.to
4|ITA 3267/CHNY/2025 [2017-18 | [D] SOOLAYUDHA PANDIYAN VELKANNAN e
5|ITA 3268/CHNY/2025 |2016-17 |[D] SOOLAYUDHA PANDIYAN VELKANNAN
6|ITA 3262/CHNY/2025 |2012-13 | [A] VALSALAM VU R Harshvardhan
7|ITA 3477/CHNY/2025 |2013-14 | [A] JAYAPRAKASH R.Sivaraman | $i.No.6-10
8|ITA 3587/CHNY/2025 [2017-18 | [A] MITESH SURANA — 11:;2.-;:26
9|ITA 3683/CHNY/2025 [2017-18 | [D] MITESH SURANA

10{ITA 3588/CHNY/2025 [2017-18 | [A] R D VELLI MAALIHAI S.Sridhdr
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 23rd APRIL 2026 (THURSDAY)
AY BENCH WILL NOT FUNCTION on 23.04.2026
D EctARED (WoiED HO',"‘(%n Account of Tamil Nadu Legislative Assembly Election 2026)

Srl|Appeal Number Assmt. Ye|Assessee Name Counsel |Remarks
1|ITA 410/CHNY/2025  [2018-19 | [A] SIVALINGANADAR SHANM UGAPAN DIAN S.Sridhar
2|ITA 1465/CHNY/2025 [2018-19 | [A] JAYANT PACKAGING PVT. LTD. A.Satyaseelan
3|ITA 1475/CHNY/2025 |2021-22 | [A] M/S. SAKURA AUTOPARTS INDIA PVT. LTD. R.Vijayaraghava Siﬂ;is
4|ITA 2332/CHNY/2025 |2012-13 | [A] VEERAPPAN LAKSHMANAN (SMC) T.Vasudevan |17.06.2026
5|ITA 3137/CHNY/2025 |- [A] ASSOCIATION OF MANAGEMENT OF PVT. SCHOOLS|  S.Sridhar
6|ITA 3218/CHNY/2025 |2018-19 | [A] NAGARAJAN ANBUVALLI K.Muthu Kumar
7|ITA 3229/CHNY/2025 |2020-21 | [D] SUNDARAM FINANCE LIMITED
8|ITA 3230/CHNY/2025 |2022-23 | [D] SUNDARAM FINANCE LIMITED
9|ITA 3243/CHNY/2025 2018| [D] THE MINJUR PRIMARY AGRICULTURAL COOP CREDI|  B.Suresh SI'AN;'.::Z
10|ITA 3246/CHNY/2025 [2018-19 | [A] BALAMURUGESH PALANIAPPA KULANDAVELU G.Baskar [18.06.2026
11|ITA 3247/CHNY/2025 [2022-23 | [A] SENTHIL RANGAN (SMC) G.Baskaf\
12|ITA 3708/CHNY/2025 [2017-18 | [A] SANKARLINGAM INDUMATHI S.Sridhar ] \ ~
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 20-APRIL-2026 (MONDAY)

BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

AND HON'BLE SHRI S.R.RAGHUNATHA, AM s ij /_T
syl |Appeal Number Assmt. |Assessee Name Counsel Name [Remarks
1 [ITA 1572/CHNY/2026  [2016-17 | [A] LOGA PRAPAKARAN MATHAN KUMAR
2 |SA 104/CHNY/2026 2016-17 | [A] LOGA PRAPAKARAN MATHAN KUMAR
3 [ITA 2665/CHNY/2025 12012-13 | [A] S M SARVESWARAN HUF Murugabhupathi
4 |ITA 2690/CHNY/2025 [2018-19 | [A] GANGOTHRI FARMS & ESTATES S.Sridhar
5 |ITA 2691/CHNY/2025  |2020-21 | [A] GANGOTHRI FARMS & ESTATES
6 |ITA 3679/CHNY/2025 |2016-17 | [A] KARTHICK RAJA (SMC)
7 |ITA3681/CHNY/2025 [2018-19 | [A] ANIXTER INDIA PRIVATE LIMITED  |G.Jayakumar
8 [ITA 3684/CHNY/2025 12013-14 [ [D] MANJUNATH RAI PRAKASHRAJ
9 |ITA 3687/CHNY/2025 12016-17 | [A] AVANINDRA AGRO FARMS PVT. LTD Tapan Doshi
10 [ITA 3690/CHNY/2025  |2016-17 | [A] VASANTHA KALYANASONDARAM  |SaravanaKumar
[A] PANANKATTOOR PRIMARY
AGRICULTURAL COOPERATIVE
11 |ITA 3698/CHNY/2025  |2011-12 |CREDIT SOCIETY
12 |ITA 3700/CHNY/2025  |2018-19 | [A] V.KUPPUSAMY
13 [ITA 3701/CHNY/2025 |2019-20 | [A] RAMIREDDY SAMBASIVA REDDY
14 |ITA 3703/CHNY/2025 |2014-15 | [A] AYODHYA FLOUR MILLS PVT. LTD. |R.Vijayaraghav j
[A] K 1653 MUTHUGOUNDENPUDUR ﬂ
15 |ITA 3971/CHNY/2025  |2018-19 |PRIMARY AGRICULTURAL CO-OP .

The Link for Hybrid Hearing is https:/itatchennai.my.webex.com/meet/court_room_4 .
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 21-APRIL-2026 (TUESDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

AND HON'BLE SHRI S.R.RAGHUNATHA, AM (CORT ReoM &y

srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 [SA 111/CHNY/2026 2019-20 | [A] ASN AHARA
2 |ITA 1445/CHNY/2026  |2019-20 | [A] ASN AHARA P.Rangaraman
3 [ITA4117/CHNY/2025  |2019-20 | [D] SAKTHIVEL MURUGAN
4 [CO 7/CHNY/2026 2019-20 | [A] SAKTHIVEL MURUGAN S.Sridnhar
5 |ITA 1874/CHNY/2026  {2026-27 | [A] MAX ACADEMY FOR EXCELLENCE |J.K.Reddy
6 |ITA 1875/CHNY/2026 - 12026-27 | [A] MAX ACADEMY FOR EXCELLENCE
[A] PARAMBIKATTIL BHASKARAN
7 |ITA 2485/CHNY/2025  12016-17 |SAJEEVAN _ S.Sridhar
[D] THE ICICI FOUNDATION FOR
8 |ITA 2572/CHNY/2025  |2013-14 |INCLUSIVE GROWTH Krishna
9 |ITA 3783/CHNY/2025  |2016-17 | [A] C. THANGARAJ A.Arjun Raj

10 |ITA 4112/CHNY/2025  |2019-20 | [A] BALAGANESAN ANJALI
11 |ITA 4104/CHNY/2025  |2010-11 [ [D] ANBUCHEZHIAN
12 |ITA 4105/CHNY/2025  |2011-12 | [D] ANBUCHEZHIAN
13 [ITA 4114/CHNY/2025  |2013-14 | [D] ANBUCHEZHIAN

14 |ITA 4116/CHNY/2025  |12018-19 [ [D] WL EPIC MEDIA PRIVATE LIMITED
15 |ITA 4118/CHNY/2025  |2015-16 | [D] WL EPIC MEDIA PRIVATE LIMITED

16 [ITA 4119/CHNY/2025 |2016-17 | [D] WL EPIC MEDIA PRIVATE LIMITED }
The Link for Hybrid Hearing is https:/itatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 22-APRIL-2026 (VEDNESDAY)
BEFORE HON'BLE SHRI_S.S.VISWANETHRA RAVI, JM
AND HON'BLE SHRI S.R.RAGHUNATHA, AM CovRs ol T
syl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks

1|SA 108/CHNY/2026 2012-13 | [A] ARCHIT KHEMKA

2|ITA 1403/CHNY/2026  |2012-13 | [A] ARCHIT KHEMKA B.Ramakrishna

3|SA 97/CHNY/2026 2018-19 | [A] KUMAR MANIKANDAN

4|ITA 1446/CHNY/2026  |2018-19 | [A] KUMAR MANIKANDAN

5(ITA 228/CHNY/2026 2017-18 | [A] LATE PALANISAMY GUNASAKARAN

6|ITA 3769/CHNY/2025  |2017-18 | [A] THILAGAVATHI (SMC) T.Vasudevan

7|ITA 3808/CHNY/2025  |2022-23 | [A] RAMESH T.S.Lakshmi Ve

8|ITA 3818/CHNY/2025  |2016-2017 [A] INDO NATIONAL LIMITED C.Naresh

9|ITA 3826/CHNY/2025  |2018-19 | [A] SANGAM JEWELLER N.V.Balaji
10|ITA 3832/CHNY/2025  |2018-19 | [A] SERENE SENIOR LIVING PRIVATE LIMITED
11[ITA 3838/CHNY/2025  |{2020-21 | [A] RAMDASS SARAVANAN G.Baskar
12|ITA 3861/CHNY/2025  |2017-18 | [A] MATHA THANGA MALIGAI Mcgan Law
13|ITA 4137/CHNY/2025 [A] ANNAI LOGAMBAL TRUST Y.Sridhar
14|ITA 4138/CHNY/2025 |- [A] ANNAI LOGAMBAL TRUST
15ITA 4142/CHNY/2025  |2018-19 | [D] TRANSWORLD GARNET INDIA PRIVATE LIMITED
16|ITA 1631/CHNY/2026  |2024-25 | [A] SHREE MUTHUKUMARAN SILKS _|A.Tamilamudhan
17|ITA 1632/CHNY/2026  |2024-25 | [A] SHREE MUTHUKUMARAN SILKS
18{ITA 1633/CHNY/2026  |{2024-25 | [A] SHREE MUTHUKUMARAN SILKS

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 23-APRIL-2026 (THURSDAY)

BENCH WILL NOT FUNCTION ctoacd ol c:fcjj)
sr| |Appeal Number Assmt. |Assessee Name i Counsel Name |Remarks
1 |ITA 2528/CHNY/2025  |2016-17 | [A] CHELLAM RAMANATHAN \[S Sridhar
2 |ITA 3716/CHNY/2025  [2017-18 | [A] DAEBU AUTOMOTIVE SEAT INDIA F\|G Baskar
3 |ITA 3732/CHNY/2025  [2023-24 | [A] DR. ADIL AGARWAL [ |Ashik Shah
4 |ITA3733/CHNY/2025 [2017-18 | [A] ALAGUVEL MADHANRAJ \ |V.Dhanasekar
5 |ITA3734/CHNY/2025  [2017-18 | [A] AROUMOUGAM PRAGALANADANE/ |S.P.Chidamba
6 |ITA3741/CHNY/2025  |2014-15 | [A] DHWANI TECHNICAL TRADING LLH |S.Sridhar
7 ITA 3760/CHNY/2025  |2020-21 | [A] PALANISAMY SANKAR
8 |ITABO07/CHNY/2025  [2017-18 | [A] ANNAMALAI PANDIAN S.P.Chidamba
9 [ITA 3755/CHNY/2025  [2011-12 | [A] NAINASETTIYAR JAYAPRAKASH | |S.Jecintha
10 [ITA 3756/CHNY/2025 . |2012-13 | [A] NAINASETTIYAR JAYAPRAKASH Rd)d - bo
11 |TA3757/CHNY/2025 201314 | [A] NAINASETTIVAR JAYAPRAKASH | |0 |0 b [ 2.484
12 [[TA 3758/CHNY/2025  |2014-15 | [A] NAINASETIYAR JAYAPRAKASH
13 |ITA 3759/CHNY/2025 201516 _| [A] NAINASETTIYAR JAYAPRAKASH )
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 20 APRIL 2026 (MONDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

IN COURT ROOM -03

AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER

Assmt.
Srl |Appeal Number :::r Assessee Name Counsel Name Remarks
SIMPLE ISSUES
[A] RAMACHANDRAN GOPALAN
1|ITA 881/CHNY/2026 |2013-14 B. SURESH
/ 120 SREENIVASAN
[A] MARIAPPA NADAR SORNAMMAL
2|ITA 882/CHNY/2026 [2022-23 EDUCATIONAL AND CHARITABLE S. SRIDHAR
TRUST
3||TA 884/CHNY/2026 |2017-18 [A] B. SUKUMAR (HUF)
4|ITA 887/CHNY/2026  |2020-21 [A] SUBRAMANIAN SELVARAJ M. GOUTHAM (SMC)
5|ITA 892/CHNY/2026 |2024-25 [A] MV MUTHIAH FAMILY TRUST
[A) LAKSHMI VEN KATACHALAM
6|ITA 893/CHNY/2026  |2024-25
/ / FAMILY TRUST _
G. VARDINI 4
% 8 HNY/2 018-19 A] SYED ZULFIQHAR ALI
ITA 894/CHNY/2026 |2018 [A]S Q KARTHIK
T.5. LAKSHMI
8|ITA 901/CHNY/2026  |2012-13 | [A] SELVAGOUNDER PERIASAMY A Te kR (SMC)
[A] ARULMIGU SEDAL MARIAMMAN  |7.5. LAKSHMI
9|ITA 902/CHNY 2020-21
EVSORICRATS020 - AND A/M PILLAYARTHIRUKOIL VENKATRANN
[A] ARULMIGU SEDAL MARIAMMAN {15, LAKSHMI
ITA 903/CHNY/202 2020-
10|ITA 903/CHNY/2026  12020-2% },\np p/M PILLAYAR THIRUKOIL b
[A] ARULMIGU SEDAL MARIAMMAN  |T.5. LAKSHMI
11[ITA 904/CHNY/2026 |2020-21
o {20 . AND A/M PILLAYAR THIRUKOIL VENKATRAMAN
T.S. LAKSHMI
12|ITA 905/CHNY/2026  |2019-20 | [A] RAJAVEL SUGANTHI bl
13|ITA 909/CHNY/2026 2015-16 [A] SRINIVASAN RAJARAMAN T. N. SEETHARAMAN
14|ITA 910/CHNY/2026 [2018-19 [A] T 1349 MADUKKUR PACCS LTD. VICTOR GRACE
15/ITA 911/CHNY/2026 |2018-19 [A] T 1349 MADUKKUR PACCS LTD. VICTOR GRACE
16{ITA 912/CHNY/2026 |2020-21 [A] T 1349 MADUKKAR PACCS LTD. VICTOR GRACE
Al Y119 UNNAMALAIKADAI PACCS
17|ITA 913/CHNY/2026 |2018-19 L[Tl]) VICTOR GRACE
18|ITA 915/CHNY/2026 2015-16 [A] POOLIYAN ARSAPPAN J. VIGNESH
19|ITA 916/CHNY/2026  |2017-18 [A] RAMESH SRIDEVI GAMBEER J. VIGNESI
20|ITA 917/CHNY/2026 |2013-14 [A] M/S. GANAPATHYRAM J. VIGNESH
21|ITA 918/CHNY/2026 [2014-15 [A] M/S. GANAPATHYRAM J. VIGNESH
22|ITA 926/CHNY/2026 |2017-18 [A] THAJOON SHEIK MAHAMMED
23|ITA 928/CHNY/2026 |2018-19 [A] ILAYARAJA SHANMUGAM N. RAGHAVENDRAN
24|ITA 929/CHNY/2026 {2019-20 [A] ILAYARAJA SHANMUGAM N. RAGHAVENDRAN
25{ITA 933/CHNY/2026 |2023-24 [A] ROLOPO ENTERPRISES PVT. LTD. [S. SRIDHAR (ERODE)
26|ITA 936/CHNY/2026 |2013-14 [A] MOHANAMBAL AANTHAN S. SRIDHAR (ERODE)
27|1TA 937/CHNY/2026 [2013-14 [A] MOHANAMBAL ANANTHAN S. SRIDHAR (ERODE)
28|ITA 944/CHNY/2026 [2015-16 [A] BHAWARLAL VINOD KUMAR
29|ITA 993/CHNY/2026 |2018-19 [A] DILEEP PRABAKAR




REGULAR APPEALS
30|ITA 2725/CHNY/2025 ‘2023-24 [A] PERUMAL MURUGAN B.K. Gopilal, (SMC)
31|iTA 2804/CHNY/2025 |2015-16 | [A] DEVAKI TRADERS M.K. Rangaswamy
Al RAMANAIKKAN p '
32|ITA 3071/CHNY/2025 |2019-20 L[T[]) AMANAIKKAN PA COOP BANK |5 7n11iAMUDHAN
33|ITA 77/CHNY/2026  [2017-18 | [D] SUMAN KUMAR JHA
34|ITA 92/CHNY/2026  [2018-19 | [DISU MAN KUMAR JHA
35/[TA 86/CHNY/2026  [2017-18 | [A] MOHAMED NAJEEF
36I1TA 87/CHNY/2026  [2018-19 | (Al MHAMED NAJEEF
37|1TA 88/CHNY/2026 _ [2019-20 | (Al MOHAMED NAJEEF
38|ITA 89/CHNY/2026  [2020-21 | [A] MOHAMED NAJEEF
39|[TA 90/CHNY/2026 (202122 | [A] MO HAMED NAJEEF
20|ITA 134/CHNY/2026  [2017-18 | [A] PARAMASIVAM MUTHUVEL
21|ITA 136/CHNY/2026 _ |2022-23 | [A] M/S. VIJETHA GOLD LLP
[A] SUBRAMANIAM ARUMUGAM
a2|ITA 137/CHNY/2026  |2013-14
BALASUBRAMANIAM CHATRAPATTI
= [A] ILAYANKUDI CO-OP URBAN BANK
43|ITA 138/CHNY/2026  |2017-18 | o
a4|(TA 145/CHNY/2026  [2017-18 | [A] SRIMAN RANGANATHAR SPINNERS
[A] SINGANALLUR SUBRAMAN
45|ITA 151/CHNY/2026  |2016-17
A151/ /2026 2016 RADHAKRISHNAN
(D] 939 THACHANKURICHI PRIMARY
46|ITA 152/CHNY/2026  |2019-20 AGRICULTURAL CO-OPERATIVE CREDIT
SOCIETY
2017-
47|ITA 153/CHNY/2026 |0, o [A] RAJALINGA RAJA JEGATH JANANI
| 48]ITA 154/CH NY/2026 |2020-21 | [A] SANGEETHAPRIYA i
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3

Meeting number :-2644 920 3834
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 21 APRIL 2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER

&R dtehy st 93 id

IN COURT ROOM -03

Srl [Appeal Number A?‘:‘?:' Assessee Name Counsel Name Remarks
SIMPLE ISSUES
1|ITA 950/CHNY/2026 |NA [A] CHESHIRE HOMES INDIA KATP
2|ITA 951/CHNY/2026 |NA [A] CHESHIRE HOMES INDIA KATP
3|ITA 956/CHNY/2026 |2018-19 | [A] ELANGO S. SRIDHAR(ERODE)
4|ITA 959/CHNY/2026 |2014-15 | [A] THE TIIC LTD. EPF R. VIIYARAGHAVAN
5|ITA 967/CHNY/2026  |2020- [A] VIJAYALAKSHMI MACHERLA
6|ITA 975/CHNY/2026 |2020- [A] MURUGAN
7|ITA 976/CHNY/2026  [2020-21 | [A] DHAN CONSULTANTS G. BASKAR
8|ITA 978/CHNY/2026 |2020-21 | [A] V DEVARAJ SUPER MARKET
9|ITA 979/CHNY/2026 |2020-21 | [A] V. DEVARAJ SUPER MARKET
10|ITA 980/CHNY/2026  |2020-21 | [A] V. DEVARAJ SUPERMARKET
11|ITA 985/CHNY/2026 |2015-16 | [A] JALEEL BABU
12|ITA 999/CHNY/2026 {2016-17 | [A] VELMURUGAN GOWRI S. SRIDHAR
13|ITA 3299/CHNY/2025 [2018-19 | [D] GANAPATHY S. SRIDHAR
14|ITA 1000/CHNY/2026 |2018-19 | [A] GANAPATHY S. SRIDHAR
Saia [A] R754 KOLAKKANATHM PRIMARY
15|ITA 1006/CHNY/2026 sEm AGRICULTURAL COOPERATIVE CREDIT
SOCIETY LIMITED
2017- KUNIAMUTHUR CO-OP V
16/ITA 1007/CHNY/2026 IAIKS Satil
2018 STORES LIMITED
2015- [A] R1228 AMMAPALAYAM PRIMARY
17|ITA 1011/CHNY/2026
/ / 2016 AGRI COOP CREDIT SOCIETY LIMITED
2019- A] R1228 AMMAPALAYAM PRIMARY
18|ITA 1012/CHNY/2026 : [A]
2020 AGRI COOP CREDIT SOCIETY LIMITED
A] PERFINT HEALTHCARE PRIVATE
19|ITA 1013/CHNY/2026 |2017-18 [A]
LIMITED
PERFINT HEALTHCARE PRIVATE
20[ITA 1014/CHNY/2026 [2017-18 (Al i
LIMITED
A] PERFINT HEALTHCARE P 1)
21|ITA 1016/CHNY/2026 |2018-19 [A] AR
LIMITED
- | [A] PERFINT HEALTHCARE PRIVATE
22|ITA 1018/CHNY/2026 [2017-18 [A]
LIMITED
23|ITA 1024/CHNY/2026 [2017-18 | [A] BOSERAJ SIVARAMAN
24|ITA 1025/CHNY/2026 |2017-18 | [A] VASANTHAN SATISH KUMAR J. SARAVANAN
25|ITA 1029/CHNY/2026 [2007-08 | [A] A ATHIYANNAN T. VASUDEVAN
26{ITA 1031/CHNY/2026 [2018-19 | [A] P. VASUKI BALASUBRAMANIAN
27|ITA 1033/CHNY/2026 |2013-14 | [A] V. VIJAYALAKSHMI BALASUBRAMANIAN
28|ITA 1035/CHNY/2026 |2018-19 | [A] RAMESHBABU
29|ITA 1046/CHNY/2026 |2015-16 | [A] NIRMALA ELANGOVAN




3d ITA 1916/CHNY/2025 |2018-19 Al DHARMALINGAM BHARATHI RAJA
JRHNY/ (A] PM KATHIR
31(ITA 1917/CHNY/2025 |2019-20 Al DHARMALINGAM BHARATHI RAJA
FRRIY: (A] 5 " A 1pM KATHIR
32|ITA 2627/CHNY/2024 2017-18 [A] VASANTHA LAKSHMI
S. SRIDHAR
33|ITA 2772/CHNY/2025 2015-16 [A] VASANTHA KALYANASUNDARAM
S. SRIDHAR
R. VENKATA
34|ITA 3059/CHNY/2025 2017-18 [A] NACHIMUTHU JAYAKUMAR RAMAN
R. VENKA
35|ITA 3060/CH NY/2025 (2017-18 [A] PALANISAMY AMBIKA A
RAMAN
K.
36|ITA 3392/CHNY{2025 2017-18 [A] HINDUSTAN STEEL BALASUBRAMANIAM
3711TA 25/CH NY/2026 2015-16 [A] KAMAL BHANDARI Akshit Jain
38|CO 31/CHNY/2026 2017-18 [A] RAMANNA GOPAL Sathish. C, CA
39|ITA 78/CHNY/2026 2017| [D] RAMANNA GOPAL Sathish. C, CA
40|ITA 133/CHNY/2026 2022-23 [A] EXPERT WQOOD PACK (SMC)
41(1TA 162/CHNY/2026 2016-17 [A] BAS HOLDINGS PVT. LTD.
A2|ITA 168/CHNY/2026 2013-14 [A]M KRISHNAMURTHY RAJU
43[ITA 175/CHNY/2025 2017-18 [A] YASMEEN SULTANA AYLAM
44(ITA 177/CHNY/2026 2022-23 [A] KRISHNASAMY ANANDARAMAN
2017-
AS5|ITA 178/CHNY/2026 2018 [A] MARIMUTHU GOVINDARAJU
2017-
46|ITA 179/CHNY/2026 2018 [A] PALANI MURALI
A47\WTA 1/CHNY{2026 2015-16 [A] SRI O. MUTHU
28]WTA 2/CHNY/2026  |2015-16 | [A] SRI O. MUTHU

‘Meeting link

Meeting number :-2644 920 3834

- https://itatchennai.my.webex.com/meet/court_room_3
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Meeting number :-2644 920 3834

l INCOME TAX APPELLATE TRIB NAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 22 APRIL 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI INTURI RAMA RAOQ, ACCOUNTANT MEMBER
IN COURT ROOM -03
S Assmt,
rl [Appeal Number Yo Assessee Name Counsel Name Remarks
1{ITA 1072/CHNY/2025 2013-14 [A] POCHJRAJA INDUSTRIES LTD. T.S.Lakshmi Venkatraman (RM)
2ITA 1168/CHNY/2025 2018-19 | [A] ELIZABETH SIMA PUTHRAN T. Banusekar
[A] PEOPLES MULTIPURPOSE
3(ITA 2824/CHNY/2025 |2018-19 G. BASKA
/ / DEVELOPMENT SOCIETY s (SMC)
4(ITA 2861/CHNY/2025 2015-16 | [A] PALANISWAMY SIVAPAKKIAM
2018- [A] KILIMANJARO AGRO ENTERPRISES
5|ITA 3043/CHNY/202 . AN
/ 12025 2019 PRIVATE LIMITED P ANAND
[A] DHANASEKARAN
6[ITA 3055/CHNY/2025 [2013-14 . BASKAR
/ 14 1 MANGAYARKARAS| B
[A] TV SUNDRAM IYENGAR & SONS ;
7(ITA 3077/CHNY/2025 |2016-17 Sricharan, C.A,
/ / PVT LIMITED Mr.Sricharan, C.A
[A] TV SUNDRAM IYENGAR & SONS ]
8(ITA 3078/CHNY/2025 [2017-1 Sricharan, C.A.
3078/CHNY/2025 |20 8 PVT LIMITED Mr.Sricharan, C.A
[A] T.V. SUNDRAM IYENGAR & SONS .
ITA 3079/CHNY/2 018-19 Mr.S A,
9(ITA 3079/CHNY/2025 [2018-1 BT LIRS r.Sricharan, C
[A] T.V. SUNDRAM IYENGAR & SONS _
O[ITA 3080/CHNY/2025 |2020-21 Mr. A,
ik 080/ /202 2 PVT. LIMITED r.Sricharan, C
D] SUNDARAM INDUSTRIES PRIVATE
11{ITA 3136/CHNY/2025 |2018-19 L{I ]\j IT:'DD . Mr.Sricharan, C.A.
12|ITA 113/CHNY/2026  [2018-19 [A] RANGANATHAN SUGUMAR K. SRIDHAR °
13|ITA 119/CHNY/2026  [2009-10 [A] NAYAGI FIREWORKS INDUSTRIES S. SRIDHAR
14[ITA 120/CHNY/2026  |2010-11 [A] NAYAGI FIREWORKS INDUSTRIES S. SRIDHAR
| _15/ITA 121/CHNY/2026 |2011-12 [A] NAYAGI FIREWORKS INDUSTRIES S. SRIDHAR
16/ITA 122/CHNY/2026 [2012-13 [A] NAYAGI FIREWORKS INDUSTRIES S. SRIDHAR
17[ITA 123/CHNY/2026  |2014-15 [A] NAYAGI FIREWORKS INDUSTRIES S. SRIDHAR
18|ITA 124/CHNY/2026 |2015-16 [A] NAYAGI FIREWORKS INDUSTRIES S. SRIDHAR
19]ITA 129/CHNY/2026 [2023- [A] CDR & CO CONSTRUCTIONS
[A] RAJESWARI, W/O LATE
20/ITA 130/CHNY/2026  [2020-21
/ / JAYARAMAN KARTHIKEYAN
21|ITA 180/CHNY/2026  |2020-21 [A] SENTHIL KUMAR KANNAN
22|ITA 184/CHNY/2026  |2015-16 [A] HANEDA INFRA PVT. LTD. ]
23|ITA 185/CHNY/2026 [2016-17 [A] HANEDA INFRA PVT. LTD.
24]ITA 186/CHNY/2026 [2012-13 [A] MR. GOVINDAN SARAVANAN
25|ITA 194/CHNY/2026  |2018-19 [A] LOGANATHAN MEENALOCHAN
26(ITA 195/CHNY/2026  |2017-18 [A] MANYAROUL MANYRAMASAMY A
27]ITA 197/CHNY/2026  |2015-16 [A] SHANKAR /]
28|ITA 204/CHNY/2026  |2023 24 [A] MUTHUR DURAIYAN THANGAVEL CT l/
el L b
29[ITA 205/CHNY/2026  |2013-14 [A] VAAGAI EDUCATIONAL TRUST ( - -
30{CO 9/CHNY/2026 2018/ [A] SUN DIRECT TV PVT LTD X ey ;
31]ITA 206/CHNY/2026 2018] [D] SUN DIRECT TV PVT LTD s 2|9 and Disbursirlg Officer
. . . L ST 2 = : 1
Meeting link - https://ltatchennal.my.webex.com/meet/court_roomh%oma Tax Appellate Tribumaf



TSR (et srftrevor, o3 1id
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 23 APRIL 2026 (THURSDAY)
BENCH WILL NOT FUNCTION (DECLARED CLOSED HOLIDAY
DUE TO ASSEMBLY ELECTION)

Srl |Appeal Number Aise:t. Assessee Name Counsel Name Remarks
SL NO. 1-8 are
1|CO 10/CHNY/2026 2013-14 | [A] BASF CATALYSTS INDIA PVT LTD . adjourned to
2|CO 11/CHNY/2026 ~ |2014-15 | [A] BASF CATALYSTS INDIA PVT. LTD. le { 06 f 26
[D] M/S. BASF CATALYSTS INDIA PVT
3|ITA 207/CHNY/2026  (2013-14 |LTD
[D] M/S. BASF CATALYSTS INDIA PVT
4|ITA 208/CHNY/2026 |2014-15 |LTD
5{CO 6/CHNY/2026 2016-17 [A] ASOKAN RENUKA DEVI
6[ITA 209/CHNY/2026  [2016-17 | [D] ASOKAN RENUKA DEVI
2013-
7(ITA 210/CHNY/2026 |2014 [A] R ELANGOVAN
8|ITA 211/CHNY/2026 [2012-13 [A] ELANGESWARAN
[A] RAKINDO KOVAI TOWNSHIP SL NO.09-12
9|ITA 219/CHNY/2026 |2018-19 |[PRIVATE LIMITED are adjourned
[A] ZB91 THIRUKKADAIYUR PRIMARY to
AGRI COOPERATIVE CREDIT SOCIETY lg] 0b|26
10{ITA 221/CHNY/2026  (2017-18 |LIMITED
11{ITA 223/CHNY/2026 [2020-21 | [A] MARIMUTHU MANIKANDAN
2018-
12|ITA 297/CHNY/2026 |2019 [A] SUBRAMANIAN ARAVIND

: Tax
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INCOME TAx APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 20-APRIL-2026 (MONDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE s. Padmavathy, ACCOUNTANT MEMBER
| IN COURT ROOM 2

Srl |Appeal Number Assmt. Assessee Name Counsel Name Remarks |
Year |1
1 |IT(TP)A37/CHNY/2025  [2022-23" §'[J}\]¥§APPTIUM TECHNOLOGIES (TPC)
' |iNDIA PRIVATE LIMITED (TPC) ;
2 [IT(TP)A 38/CHNY/2025  [2020-21 || [A] TASL AUTOMOBILE Hema Murlikrishnan
 1|SOLUTIONS PRIVATE LIMITED (TPC)

3 [IT(TP)A39/CHNY/2025  |2021-22" [{[A]:TASL AUTOMOBILE Hema Murlikrishnan
' {|SOLUTIONS PRIVATE LIMITED (TPC) i

4 |IT(TP)A40/CHNY/2025  |2014-15. | [A] M/S.VISHAY PRECISION

~ |{TRANSDUCERS INDIA PRIVATE

5 [IT(TP)A41/CHNY/2025  |2017-18 [ '[A] M/S. VISHAY PRECISION

“| TRANSDUCERS INDIA PRIVATE

6  |IT(TP)A 54/CHNY/2025  [2020-21 [[A]LSAUTOMOTIVE INDIA PVT. (TPC)
“|LTD. (TPC)
7 |IT(TP)A 8/CHNY/2026 2018-19--|[A] EVERADY SPINNING MILLS - (TPC)

|PVT. LTD. (TPC)
i Simple Issues

8  |[ITA 1047/CHNY/2026 2015-16 L/,\} SUN LAND PROPERTIES B Ramakrishnan DBC
9  [ITA 1051/CHNY/2026 2018-19 " T{A] BASKARAN SUGANYA G Baskar DBC
10 |ITA 1052/CHNY/2026 2015-16 | {A) VENKATESH |T N Seethraman DBC
11 [ITA 1053/CHNY/2026 2020-21 " T{AI'SURAJMAL HEERALAL T N Seethraman DBC
12 |ITA 1056/CHNY/2026 2020-21 | [A] A KONDALAMPATTY PACCS __|S Sridhar, Erode DBC
13 |ITA 1057/CHNY/2026 2020-21 “1{A1K-863, ELUMATHUR PRIMARY ' SMC
14 |ITA 1060/CHNY/2026 2017-18 | .{A] AROKYASAMY RATHINAM V Pamanabhan DBC
15 |ITA 1062/CHNY/2026 2017-18 | [AMULLAI RECREATION CLUB __|S Sridhar DBC
16 |ITA 1065/CHNY/2026 2016-17 | .[A] DINAKAR JAYARAMAN S Sridhar DBC
17 |ITA 1067/CHNY/2026 2016-17" | {ATARUNACHALAM S Sridhar : DBC
18 |ITA 1068/CHNY/2026 2016-17 | [Al AMROSE VIMALARAJ S Sridhar DBC
19 [ITA 1069/CHNY/2026 2016-17° 1 {AI’/AMROSE VIMALARA! S Sridhar ' DBC
20 |ITA 1070/CHNY/2026 2016-17 | [ALARUNACHALAM S Sridhar DBC
21 |ITA 1071/CHNY/2026 2017-18° T [ATARUNACHALAM S Sridhar : DBC
22  |ITA 1072/CHNY/2026 2017-18. .| [ALARUNACHALAM S Sridhar DBC
23 |ITA 1078/CHNY/2026 2017-18. .} [ALBGR INVESTMENT HOLDINGS _[B Ramakrishnan DBC
24 |ITA 1081/CHNY/2026 2016-17. .} [ALMUTHUKUMARASWAMY DBC
25 |ITA 1085/CHNY/2026 *  |2019-20..}JALS 373 THE SLM CORPORATION DBC
26 |ITA 1086/CHNY/2026 2019-20. .} JALMS. SUNDARAMBAL G Baskar ' DBC
27 |ITA 1091/CHNY/2026 2012-13.. 1 [A] SARATHAMBAL RAMASAMY s DBC
28 |ITA 1093/CHNY/2026 2017-18.. | JA} THE KRISHNAGIRI CO-OP HOS _|S Sridhar, Erode .. DBC
29 [ITA 1094/CHNY/2026 2018-19.. | {A]IEGADEESAN ARUN T Banusekar .. . DBC
30 |ITA 1100/CHNY/2026 2019-20. . [ [AIARULMIGU ANGALAMMAN __|R Vijayaraghavan DBC
31 |ITA 1101/CHNY/2026 2020-21. [ fALARULMIGU ANGALAMMAN R Vijayaraghavan . DBC
32 |ITA 1115/CHNY/2026 2019-20. .| [A]’S 640 THINNAPATTY PRIMARY i SIMIC
33 |ITA 1116/CHNY/2026 2016-17. .| [A} AA 284 MAILAMBODY e DBC
34 |[ITA 1117/CHNY/2026 2015-16. . |.[A} PARMAR DEVELOPERS AND __|B Ramakrishnan DBC
35 [ITA 1119/CHNY/2026 2018-19. . | {A] PAKKIRIDEVAR MARIAPPAN A\ A \PBC
=TV

Meeting link = :- https: //ltayc‘hénnal my.webex. com}
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AND HON'B

INCOME TA)€

APPELLATE TRIBUNAL, CHENNAI
NCH FOR 21-APRIL-2026 (TUESDAY)
- GEORGE GEORGE.K, VICE PRESIDENT
admavathy, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl |Appeal Nuri;l_ber Assm'ti.é 3 Q_;%’essee Name Counsel Name Remarks
1 |ITA 1122/C|-§;NY/2026 2015-16) || | qk 1368 VEDACHINNANUR DBC
2 [ITA 1124/CHNY/2026 2019-292[; [A] MANO CHITRA SEKAR DBC
3 ITA 1126/CHNY/2026 2019-20 || 5.] DHINESHKUMAR MANIMOZHI DBC
4 |ITA 1134/CANY/2026 2018-1_5'};%? .[A} KRISHNAN RAVICHANDRAN [V Pamanbhan DBC
5  [ITA 1135/CHNY/2026 2012-13| [|[A] SALEM CABLE TELEVISION DBC
6 |ITA 1136/CHNY/2026 2011-12E [A] RAMASAMY SUBRAMANIAM [T S Lakshmi Venkataraman |DBC
7 |ITA 1141/CHNY/2026 2020- 21 'i ' i:{_}%];fBATHAVATCHALAM Ravi Kannan DBC
8  |ITA1142/CHNY/2026  |2019-20, [A] VASANTHI S Sridhar,Erode DBC
9  |ITA 1143/CHNY/2026 2016—1?“ ' | A1 RAVIKUMAR VASANTHI S Sridhar,Frode DBC
10 [ITA 1150/CHNY/2026 2018-19’% | __{A] MURUGAN Victor & Grace DBC
11  [ITA 1152/CHNY/2026 2009-10,[- [[A]SRI SASTHA SPINNING MILLS S Sridhar DBC
12 [ITA 1155/CHNY/2026 201920, @[;IA],MM351 AALIPATTY PACLS |S Sridhar DBC
13 [ITA 1156/CHNY/2026 2019-2@,5 ! ..[fit\}"n 871 PACCS KUMARAVADI S Sridhar DBC
14 [ITA1157/CHNY/2026 . [2019-20, | [A] 945 VELLAIPOOLAMPATTY S Sridhar DBC
15 |ITA 1158/CHNY/2026 2020-2_1’_;@. TATNATARAJAN NAGARATHINAM |5 Sridhar DBC
16 |[ITA 1161/CHNY/2026 2023-2&% | ;_[_JEA] RETTER INNOVATIVE CLOSURE |S Sridhar DBC
17 |ITA 1163/CHNY/2026 2021-22 [A} CENTRAL WARESHOUSING  [S Sridhar DBC
18  [ITA 1164/CHNY/2026 202223 i ;'[@L\] CENTRAL WAREHOUSING S Sridhar DBC
19  [ITA 1173/CHNY/2026 2023-2:;-% ] yﬁ] SAKTHIS KITCHEN PVT. LTD. DBC
20 [ITA 1179/CHNY/2026 2019-20 | [A] DURAISAMY DBC
21 [ITA 1183/CHNY/2026 2018-15? [A} ABDUL MAJEED MOHAMED DBC
22 |ITA1192/CHNY/2026  [2015-16 | [A] RAMASAMY DBC
23 [ITA 1200/CHNY/2026 2017- IA] JAMBULINGAM SENTHIL DBC
24 |ITA 1206/CHNY/2026 2017-15'_"%" TA] VENUS TEXTILES DBC
25 |ITA 1207/CHNY/2026 2018-152 [A] VENUS TEXTILES DBC
26 |ITA 1208/CHNY/2026 2018-1é?! | TAT VENUS TEXTILES DBC
27 |ITA 1209/CHNY/2026 2018-19 WTHE KALKULAM CO DBC
28 ITA1213/CHNY/2026 2016- AT CRUZIOHN PETER JEROME | :
Meeting: link!" - https //ltal,EHennal my.webex. com/meet/court rgpm_2
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i BEFORE HONBLE GEORGE GEORGE.K, VICE PRESIDENT
b AND HON‘BLEE ﬁadmavathy, ACCOUNTANT MEMBER
It _[LiLH]IN COURT ROOM 2

Srl |Appeal Number Assmlé |Assessee Name Counsel Name Remarks

Year Il

_ et [A]IADP INDIA PRIVATE
IT(TP)A 1257CHNY/2024 202122 LIM]TED(TPC)
Meeting llnk - https: //rtatt lennai.my.webex. com/meet/court_room 2

e

Meeting number 2643 07d 70 1

[y

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
' CAUSE LIST OF DI BéNCH FOR 23-APRIL-2026 (THURSDAY)
) gt Bench Will Not Function
IN _CD.URT ROOM 2 (Closed Holiday)

Srl |Appeal Number Assmt..;A’rsessee Name Counsel Name
Year | |
1|ITA 3751/CHNY/2025 2014-15 | [A] SMT. RAJESWARI IYER =~
2[ITA 3752/CHNY/2025 2013-14 | [A] SMT. RAJESWARI IYER S nat Al -
L, tocﬁﬁ\c.wuj\lo'a«e - -_HP’@.UM Agro oottt M:’Seurnocg( 40
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